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Supreme Court [7]

Alarming Rise in the Number of Reported Child Rape Incidents, In re, (Bela M. Trivedi and Satish
Chandra Sharma, JJ.), 2024 SCC OnLine SC 5512

Amlesh Kumar v. State of Bihar, (Sanjay Karol and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC
1370

Gayatri Balasamy v. ISG Novasoft Technologies Ltd., (Sanjiv Khanna, C.J. and Sanjay Kumar and
K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 1368

Hitesh Umeshbhai Mashru v. State of Gujarat, (Bela M. Trivedi and Satish Chandra Sharma, JJ.),
2024 SCC OnLine SC 5513

K. Umadeviv. State of T.N., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 1369

Rakhi Sadhukhan v. Raja Sadhukhan, (Ahsanuddin Amanullah and S.V.N. Bhatti, JJ.), 2023 SCC
OnLine SC 2421

Rakhi Sadhukhan v. Raja Sadhukhan, (Krishna Murari and Ahsanuddin Amanullah, JJ.), 2023 SCC
OnLine SC 2420

Allahabad High Court [69]
Abdul Rahman v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3627
Akaash v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3644
Anil Kumar Singh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3648
Anisa Begam v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3622
Ankush Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3639
Arun Kumar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3642
Babloo Dixit v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3669
Bhagwan Deiyee v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3635
Brahma Prakash Singh v. Rahul Prakash, (Rajeev Singh, J.), 2025 SCC OnLine All 3620
Chhotu Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3650
Chintu v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3638
Chotu Yadav v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 3628
Deen Dayal Kewat v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3624
Dilip Kumar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3666
Dipak Kumar Seth v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3631
Dixit v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3676
Fazil v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3656
Ganga Prasad v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3647
Gopal Gupta v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3657
Hanshal v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3679
Hari Ram v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 3688
Harinath Singh Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3640
Imran v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3671
Irfan v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3673
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Ishak Ansari v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3668
Kanchan Devi v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3646
Karuna v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3686

Kripa Shankar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3680
Krishna v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3649

Kuldeep Jain v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3684
Mamoon Ali v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3664
Manish Kumar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3632
Manoj Kumar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3678
Manvendra Chikara v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3652
Meera Kushwah v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3623

Milan v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3672

Moh. Azam Siddiqui v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3658
Mohd. Faiyaz v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3670
Mohd. Shafig v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3663
Mukesh Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3651
Najim v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3677

Natthu Kushwaha v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3659
Nirmal Bahadur Singh v. Board of Revenue, (Subhash Vidyarthi, J.), 2025 SCC OnLine All 3687
Nitesh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3641

Nitesh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3654

Ominder Singh Bainsla v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All
3645

Pawan v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3625

Pokhpal v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3653

Prem Mohan Maurya v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3655
Raj Kumar Bhati v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3661
Raj Kumar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3685
Rajesh Giri v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3621

Rajkishor v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3637
Ramakant v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3675
Ramladaite v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3674
Rampal v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3636

Ritesh Singh v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 3629
Satwant Singh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3662
Shadab v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3660

Shavez v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3683

Shiv Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3643
Shivkumar Pundir v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 3630

Sufiyan v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3634
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Surya Narayan Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3682
Sushil Tiwari v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3681

Vasdev Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3633

Vinod Kumar Gupta v. State of U.P., (Jitendra Kumar Sinha, J.), 2025 SCC OnLine All 3626
Vinod Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3667
Yashwant Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 3665

Andhra Pradesh High Court [6]
Burre Lakshmana Rao v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2189
Datla Perinaidu v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 2192
K. Suresh Babu v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 2190
K.S. Nikhil Teja v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 2187
Panthadi Sathi Pandu v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 2188

Tallem Venkata Ramana Reddy v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP
2191

Bombay High Court [10]
Atul Prabhakar Raut v. Fakira Hosmani, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2381

Board of Control for Cricket in India v. Kochi Cricket (P) Ltd., (R.I. Chagla, J.), 2025 SCC OnLine
Bom 2378

Devidas Naik v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom
2387

Edwin Dias v. Ganga Dabolkar, (Valmiki Menezes, J.), 2025 SCC OnLine Bom 2383

Mohd. Farooq Abdul Ghafoor Chippa v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil,
J1.), 2025 SCC OnLine Bom 2382

Mohd. Junaid Mohd. Igbal Ahemad v. State of Maharashtra, (Anil S. Kilor and Abhay J. Mantri, JJ.),
2025 SCC OnLine Bom 2380

Municipal Corpn. of Greater Bombay v. Ganga Timmappa, (Sharmila U. Deshmukh, J.), 2025 SCC
OnLine Bom 2385

Ram Shankar Sinha v. Ritesh V. Patel, (Madhav J. Jamdar, J.), 2025 SCC OnLine Bom 2379

Sangeeta Sandeep Punekar v. State of Maharashtra, (Alok Aradhe, C.J. and Sandeep V. Marne, J.),
2025 SCC OnLine Bom 2386

Ziyoda Karmdjanova v. State of Goa, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine
Bom 2384

Calcutta High Court [33]
Abdul Karim v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4902

Aditya Birla Housing Finance Ltd. v. DM, Darjeeling, (Gaurang Kanth, J.), 2025 SCC OnLine Cal
4903

Ajmanul Islam v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4906
Arya Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4907
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Ashis Kumar Dutta v. Hooghly Chinsurah Municipality, (Kausik Chanda, J.), 2025 SCC OnLine Cal
4922

Ashok Ghosh v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 4900
Bhakti Bilash Mahato v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4917
Chandra Sekhar Das v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4912

Dipak Kumar Sarkar v. State of W.B., (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 4915

G.R.S.E. Ltd. Workmen's Union v. Garden Reach Shipbuilders & Engineers Ltd., (Shampa Dutt
(Paul), J.), 2025 SCC OnLine Cal 4913

Heaven on Ocean Tourism India (P) Ltd. v. Assessment Unit, (Bivas Pattanayak, J.), 2025 SCC
OnLine Cal 4918

India Carbon Ltd. v. Commr. of Customs, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 4925
Insan Mallick v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 4908
Jashimuddin Mondal v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 4910

Maa Muktakeshi Potato Freezing (P) Ltd. v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC
OnLine Cal 4905

Mainak Goswami v. State of West Gengal, (Raja Basu Chowdhury, J.), 2025 SCC OnLine Cal 4914

NHPC Ltd. v. State of W.B., (Arindam Mukherjee and Partha Sarathi Chatterjee, JJ.), 2025 SCC
OnLine Cal 4928

Nirmalendu Halder v. State of W.B., (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 4897
Pintu Bauri v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4921
Prabir Roy v. Parag Mukherjee, (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 4899

Prashant Ratwaya v. Syama Prasad Mookherjee Port Kolkata, (Aniruddha Roy, J.), 2025 SCC
OnLine Cal 4924

Radha Routh v. Food Corpn. of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4911

Rina Chakraborty v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4923

Rosie Dass v. Lieutenant Governor, (Bivas Pattanayak, J.), 2025 SCC OnLine Cal 4919

Saira Khatoon v. Eastern Coal Fields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4927
Sambhu Shaw v. Baijnath Prasad, (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 4896

Shambhu Sau v. Calcutta Electric Supply Corpn. Ltd., (Kausik Chanda, J.), 2025 SCC OnLine Cal
4909

Shika Bhattacharjee v. Sanjib Das, (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 4898
Sri Gour Krishna Das Adhikariv. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 4916

State of W.B. v. Suresh Paswan, (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC OnLine
Cal 4901

Sundari Mahali v. Eastern Coal Fields Ltd., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 4926
Umar Faruk Sarkar v. State of W.B., (Gaurang Kanth, J.), 2025 SCC OnLine Cal 4904

W.B. State Electricity Distribution Co. Ltd. v. W.B. State Power Engineer's Assn., (Aniruddha Roy,
J.), 2025 SCC OnLine Cal 4920

Chhattisgarh High Court [73]
Ajay Bhoi v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5939
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Ministry of Home Affairs [Chargesheets 4 Accused in Bihar AK-47 Rifle Seizure Case Press Release
09-05-2025]

Ministry of Home Affairs [Secures 26/11 Mumbai Terror Attack Mastermind Tahawwur Rana from
US Press Release 10-04-2025]

Ministry of Home Affairs [Press Release 10-04-2025 (1)]

Ministry of Home Affairs [Arrests Key KCP-PWG Cadre in Manipur Ethnic Clashes Murder and
Abduction Case Press Release 13-05-2025]

Ministry of Home Affairs [Arrests 2 Accused in 2024 Manipur Village Murder, Arson and Looting
Case Press Release 13-05-2025 (1)]

Ministry of Home Affairs [Chargesheets 5 in 2022 Coimbatore Car Bomb Blast Case Press Release
17-04-2025]

Ministry of Home Affairs [Chargesheets 3 in Neemrana Hotel Firing Case Press Release 19-03-2025]

Ministry of Home Affairs [Chargesheets 3 in Arsh Dala Linked Neemrana Hotel Firing Case Press
Release 20-04-2025]

Ministry of Home Affairs [Chargesheets 2 Maoist Operatives in Chhattisgarh in Explosives Supply
Case Press Release 21-03-2025]

Ministry of Home Affairs [Sentences to RI in fake currency case Press Release 21-03-2025 (1)]
Ministry of Home Affairs [Press Release 23-03-2025]

Ministry of Home Affairs [Sentences 3 to RI in Chhattisgarh Maoist Explosives Supply Case Press
Release 24-04-2025]

Ministry of Home Affairs [Arrests Accused in Ratan Dubeyé&apos;s Murder Case in Chhattisgarh
Press Release 25-04-2025]

Ministry of Home Affairs [Arrests Absconding Proclaimed Offender in Chittorgarh Explosive
Substances Seizure Case Press Release 25-04-2025 (1)]

Ministry of Home Affairs [Takes over Pahalgam Terror Attack Case on MHA&apos;s Orders Press
Release 27-04-2025]

Ministry of Home Affairs [Arrests Absconder in W. Bengal Motorbike Explosion Case from Kolkata
Airport Press Release 27-04-2025 (1)]

Ministry of Home Affairs [Arrests 1 in Human Trafficking to US via Donkey Route Press Release 30-
03-2025]

Ministry of Law and Justice [Appointment of Chairman of the Supreme Court Legal Services
Committee F. No. 6(1)95-NALSA]

Reserve Bank of India [RBI/2025-2026/37]

Reserve Bank of India [Amendment in RBI Act, 1934 F. No. DoR.LIC.No. S 1134/16.13.216/2025-
26]

Reserve Bank of India [Press Release: 2025-2026/355]

Reserve Bank of India [Press Release: 2025-2026/358]

Reserve Bank of India [Press Release: 2025-2026/369]

Securities and Exchange Board of India [SEBI/HO/AFD/AFD-POD-3/P/CIR/2025/71]

Securities and Exchange Board of India [SEBI/HO/DDHS/DDHSPOD1/P/CIR/2025/72]

Securities and Exchange Board of India [SEBI/HO/DDHS/DDHS-PoD-1/P/CIR/2025/0000000073]
Securities and Exchange Board of India [SEBI/HO/MRD/POD 3/P/CIR/2025/69]
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Securities and Exchange Board of India [PR No. 26/2025]

State Act [11]
Bombay Prevention of Fragmentation and Consolidation of Holdings Act, 1947
United Provinces Excise Act, 1910,
Goa Private Universities Act, 2020
Tripura State Goods and Services Tax Rules, 2017
Goa Private Universities (Amendment) Act, 2025
Goa Homoeopathy Council (Amendment) Act, 2025
Jharkhand University of Health Sciences Act, 2023
Jharkhand Goods and Services Tax (Amendment) Act, 2025
Karnataka Civil Services (Excise Department Officers And Officials Transfer) Rules, 2025
Mabharashtra Prevention of Fragmentation and Consolidation of Holdings (Amendment) Act, 2024
Uttar Pradesh Excise Composite Shops (Settlement of Licences) Rules, 2025

State Rules [31]
Chhattisgarh Goods and Services Tax (Second Amendment) Rules, 2025

Government of Goa, Department of Tourism, Group ‘C’, Non-Gazetted, Non-Ministerial post,
Recruitment Rules, 2025

Government of Goa, Goa College of Engineering, Group ‘A’, Gazetted, Non-Ministerial posts,
Recruitment Rules, 2025

Government of Goa, Goa Dental College and Hospital, Group ‘A’, Gazetted, Non-Ministerial posts,
Recruitment Rules, 2025

Government of Goa, Directorate of Agriculture, Group ‘C’, Non-Gazetted, Non-Ministerial post,
Recruitment Rules, 2025

Government of Goa, Town and Country Planning Department, Group ‘C’, Non-Gazetted, Non-
Ministerial posts, Recruitment Rules, 2025

Government of Goa, Goa College of Pharmacy, Goa General Service, Group ‘A’, Gazetted, Non-
Ministerial posts, Recruitment Rules, 2025

Bal Bhavan Goa (appointment terms and condition of Service of the staff) Rules, 2025

Goa (Rules for admission to the Ayurveda Postgraduate Degree Courses of the Goa University) Rules,
2024

Civil Engineering Assistant, Group C, in the Water Resources Department, Departmental Examination
(for confirmation) Rules, 2025

Pondicherry Municipality Outdoor Media Devices Bye-Law, 2024
Punjab Civil Services (Amendment) Rules, Volume-I, Part-I, 2025
Tripura State Goods and Services Tax Rules, 2017

Chhattisgarh Motor Vehicle Aggregator Policy

Delhi Home Guards (Second Amendment), Rules, 2025

Haryana Goods and Services Tax (Fourth Amendment) Rules, 2019
Haryana Goods and Services Tax (Eighth Amendment) Rules, 2017
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Haryana Goods and Services Tax (Amendment) Rules, 2017

Haryana Goods and Services Tax (Amendment) Rules, 2018

Haryana Goods and Services Tax (Amendment) Rules, 2019

Haryana Goods and Services Tax (Amendment) Rules, 2025

Jharkhand Highways Fee (Determination of Rates and Collection) Amendment Rules, 2025
Jharkhand Sand Mining Rules, 2025

Jharkhand Factories (Amendment) Rules, 2025

Karnataka Civil Services (Excise Department Officers And Officials Transfer) Rules, 2025

Ladakh Administration, Senior Consultant in the Ladakh Health and Medical Education Department
Recruitment Rules, 2025

Union Territory of Ladakh Rural Development (Subordinate) Services Recruitment (Amendment)
Rules, 2025

The Meghalaya Commissionerate of Food Safety Officers&apos; (Enforcement and Technical and
Subordinate Staff) Service Rules, 2025

Punjab Public Service Commission (Group-B) Service (First Amendment) Regulations, 2025
Rajasthan Legislative Assembly Secretariat Staff (Revised Pay) (Amendment) Rules, 2025
Uttar Pradesh Excise Composite Shops (Settlement of Licences) Rules, 2025
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Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
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YouTube - https://www.youtube.com/user/thescconline
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